99 Written Answers

(d) whether Government propose to
appoint more additional District Judges to
cope with the rush of house tax appeals
consequent on the judgement of the Supreme
Court in the case of Dewan Daulat Rai
Kapur?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI P.
VENKATASUBBAIAH). (a) to (d)
Information is being collected and will be laid
on the Table of the House.
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Statement regarding Assamese

1633. SHRI AJIT KUMAR sHAR-
MA: Will the Minister of HOME AF
FAIRS be pleased to state:

(a) whether it is a fact that the Minister of
State in the Ministry of Home Affairs has
recently made a statement to the effect that
the Assamese are in majority only in 41
Assembly constituencies in Assam; and

(b) if so, what is the basis of the above
statement?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LAS-KAR): (a) No, Sir.

(b) Does not arise.

Infiltration of Pakistanis into India

1634. SHRI SHIVA CHANDRA
JHA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the number of Pakistanis infiltrators
who crossed into India during the last one
year and the number of them who were
detected and deported so far;

(b) whether Government are considering
a specific plan to stop such infiltration in the
country during the Sixth Five Year Plan
Period; and

(c) if not, what are the reasons therefor?



